
Central Administrative Tribunal 
Principal Bench, New Delhi 

                                   C.P.No.418/2015 
In 

                                   O.A.No.3474/2014 
 

New Delhi this the 18th day of November, 2015 

Hon’ble Mr. Shekhar Agarwal, Member (A) 
Hon’ble Mr. Raj Vir Sharma, Member (J) 

 

1. Jagat Singh, Aged 58 years,  
 S/o Late Sh. Mohan Singh,  
 Working as Helper in AIR/DDK, Delhi, 
 R/o 1632, Laxmi Bai Nagar,  
 New Delhi-23 
 
2. Jai Prakash, Aged 47 years,  
 S/o Late Sh. Ram Lalit, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o H-62, DIZ Area Raja Bazar, 
 New Delhi-55 
 
3. Om Prakash Upadhyay, Aged 46 years,  
 S/o Sh. JN. Upadhyay,  
 Working as Helper in AIR/DDK, Delhi, 
 R/o A/258, Minto Road, New Delhi 
 
4. Awdesh Kumar, Aged 52 years,  
 S/o Late Sh. Ram Kishan Lal, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o F-1762, Netaji Nagar, Delhi 
 
5. Shankar Mehto, Aged 44 years,  
 S/o Late Jhunjhun Mehto, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o S-6, Press Enclave, Vikas Nagar,  
 Delhi 
 
6. Gajadhar Prasad, Aged  49 years,  
 S/o Late Shri Suraj Valli, 
 Working as Helper in AIR/DDK, Delhi, 
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 R/o W-A 103, Gali No.15, Shakarpur, 
 Delhi 
 
7. Samsung Sunny, Aged 51 years,  
 S/o Late H.L. Sunny, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o 1211, Laxmi Bai Nagar, Deli 
 
8. Vijay Singh Bisht, Aged 49 years,  
 S/o Late Trilok Singh, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o E-1/336, Nand Nagri, Delhi 
 
9. Mahipal Singh, Aged 52 years,  
 S/o Late Dharam Singh,  
 Working as Helper in AIR/DDK, Delhi, 
 R/o B-1/4, Radio Colony, Delhi—09 
 
10. Rajpal, Aged 48 years,  
 S/o Sh. Ram Chandi, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o Village Nawada, PO Dankoor, 
 Gr. Noida 
 
11. Sabir, Aged 42  years,  
 S/o Late Alahbaksh, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o 692, Block-58, Panchkuia Road,  
 New Delhi 
 
12. Kesar Singh, Aged 51 years,  
 S/o Late Nanhu Mall, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o F-420, Sewa Nagar, New Delhi 
 
13. Kishan Lal, Aged 53 years,  
 S/o Sh. Mangal Singh,  
 Working as Helper in AIR/DDK, Delhi, 
 R/o H.No.411, Gali No.11, Village Samaypur, 
 Delhi 
 
14. Prakash Chand Kotliya, Aged 42 years,  
 S/o Sh. Gouri Dutt, 
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 Working as Helper in AIR/DDK, Delhi, 
 R/o 5159, B-Block, Gali No.114,  
 Sant Nagar, Delhi 
 
15. Braham Singh, Aged 56 years,  
 S/o late Harkesh Singh, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o 209-A, Adarsh Nagar, Khoda Colony, 
 Ghaziabad 
 
16. Ramesh Chand, Aged 56 years,  
 S/o Late Rewadhar, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o 1405, Sec-V, R.K. Puram, Delhi, 
 
17. Arun Kumar, Aged 40 years,  
 S/o Sh. Shashi Prakash, 
 Working as Helper in AIR/DDK, Delhi, 
 R/o D-606, Mandir Marg, Gole Market,  
 New Delhi       -Petitioners 
 

(By Advocate:  Mr. Yogesh Sharma) 

VERSUS 

1. Sh. Sunil Arora, Secretary,  
 Ministry of Information & Broadcasting,  
 Shastri Bhawan, New Delhi 
 
2. Sh. Jawahar Sircar, CEO,  
 Prashar Bharti,  
 PTI Building, New Delhi 
 
3. Sh. C. Lalrosanga, 
 Director General, 
 Doordarshan Kendra, 
 Doordarshan Bhawan, New Delhi      -Respondents 
 

(By Advocates:  Rajeev Sharma, Ms. Radhalakshmi R. and 
Sameer Aggarwal) 
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ORDER (Oral) 

Mr. Shekhar Agarwal, Member (A): 

 Today when this case was taken up, learned counsel for the 

respondents has submitted that the order of this Tribunal was 

challenged by means of Writ Petition No. 10215/2015 before the 

Hon’ble High Court of Delhi.  The Hon’ble High Court of Delhi, 

vide their order dated 02.11.2015, have stayed the order of the 

Tribunal as well as the contempt proceedings. Accordingly, this 

CP is closed and notices issued to the alleged contemnors are 

discharged.  The petitioners shall, however, have liberty to revive 

the same, if need be, at an appropriate stage.    

 
(Mr. Raj Vir Sharma)    (Mr. Shekhar Agarwal) 
Member (J)      Member (A) 
 

/lg/ 


